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CENTRAL ADMINISTRATIVE TRIBU w
ALLAHABAD BENCH, ALLAHABAD
this l4th Day of November, 2000
Coram: Hon'ple Mr.Justice R, R.K. Trivedi
Hon'ble Mx., 3. bayal, # |

Criginal Applicetion No, 1270 of 1999
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IEMO _ OF PAKTIES

Name & Father's Designation Undar whom

Name workinge.
— — 21:' - i - — — -3. L - - — ﬂ.l’- L - - i — |

s/shrd |
Chandan-Lal S/o MPointsmun 'A' Station laster, ll
Sh. Kundan Lal. centra. Rallway,.

Agra Centte. j

Bhagwat chand S/o

Yogender Prasad Dubey
S/o Sh. Durga Prasad. -do~ -0 : :

-Raghunath Prasad Meena,
U/o Lhe Gyusi Ram Meena, =do- —-tio= I

Naubat Singh S§/9 |
Sh- mli Ra-rﬂ- :‘dﬂﬂ -ﬂﬂﬂ

—
A —_—

itakanh Kumar 8/o0 ;
She H mesh Chatid. () - -

Raiy Prasad 8/0 |
She Raghu Nath. - do = - -

Shreci Niwas S/O - ‘ |
Sh. Ratil Ram. ~do- e

Kali Pad s/o ,
Sh. Shyama Charane -do- -)=-

Ram Chander S/o |
Sh. Cyasl Ram. -do- -G :

Ram Copal 5/o
Sh. Ram Singh - GO = =D

vijay Singh Meena s/o .
She Nand Ram Meené. ~Go=- - e

et Das S/o
i, nhianl Dew,

é'
i
§
:

Ghiy Charan 5,0
Shie Gdrul.
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2 S/Shri . i | .dh
prem Narayan S/o Pointsman 'A' P.Man Bad Yard.
Sh. Moti Lal. , ' |
ooran Singh 68/0 n &
Sh. Phool Singh. w do~ = do=- i
Saveer sinyh 8/0
She tohun &ingh. - o= el v I
Mithoo S/o ' : :
Sh. Radha Kishan. - do=- -do-

Prahlad Meena 5/0 |
She Jagpal Meena. -do=- -do=- F

Man Singh S/o She
Chhotey Lal. -Go=- -do- |

21. lobhan singh S/o !
She Dhoopl Rail -do=~ -COo=

223 Subhash Chander S/o |
She. Dwarika Prasad. -do- -do~ _ |

23, amar Singh S5/0
She Laloo Singh. -do=- -do-

24, Ashok Kumar Sharma S/o \
She Rali Swaroope. ~-do~ ' - o~ 83 !

255 vasin Khan S/o

Sh. Suleman Khan. -go- -G0=
26, Rameshwar Lal Meena S/o |
Sh. Sheoji Ram Meena. -G - -do~- L
27. Rajendra Singh S/o | Ll
She Mohan Singh. -do= - =~do=- :
28, Jal Singh &8/0
Sh. Samal Singh. -do- -do= *
29. Kesar Khan S/o
Lhe. Manzoor Khane - do- -0 =
30. vijay Singh Meena S/o |
Ehe SAkhpal Meena. -do- = do= h
E
Jl. vibhav Herayan W/o ;’ E; s
She Raja‘.-:am. -do=- / - o= [l j
32, vasu Dev Saini S/o ; |
Sh. Vishna. -do=- i ~do- (.
S B i

e ——
g She - e il




35'

36.

J7.

22.

'13.

‘2 E].

49,

- She

R

Joseph John /0
she Johne.

Mukesh Chander S/o
She Shyar Lal.

Brij Bhushan Harsana
S/o0 Sh. Amar Singh.

Ranesh Xumar S/o0

5he. Mukandi,

Ko Kuinak /0
She Ramm Iﬂ:ilﬂiilfj-l

ghim ‘chancd /o
Eal Vir.

shiv Singh 8/0
She Khumani,

aArem Hurayd
£76 she Khubl Ram.
Vishnu Kumars/o
Sh- Lhariyf-l Rr.lﬂl-

A

Megh Nat! "8/0
Sh. Ram ayodhya.

Yuiar /o
naubat Rame

[t anenh
She

Charon 5ingh Meena S/c
sh. Pam MNarayan.

Suraj Pat Singh s/o
Sh. Phool Singh.

Ramesh Chander S/o
Sh, ¥Xaili Charan.

Ram pharosl &/c
Sh. N.L. Sharma

Ravi praxash S/o
She pudna Ram.

Kiran Singh S/o0
Sh, onkar Sinch.

]

Man  3Sinc: 8/0

Ehe THOAeY Raame
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Fointsman ' A!
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P, Man iad yard.

-do-
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Station

Central
Mal huy o

Master,

Rallway,
WJiGe

| -dO-

Brinda Ban Road.

Mathurea Jnce.

-do-

Agra Cantt,
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57.

58,

59.

60,

6l.

surendra Pil Singh
S/o Sh. Hari Shankar,

Ishwar Chander S/o
She Devhil Nandan,

Chandan Lal /o
She Sunder Lal.

Haflz rohammad S/o
5“- mIJUI Shnlkﬂﬁrn

- Vijay Singh s/o0

Shiv charan S/o
Sh. Ram Dayal.

Mahavir Prasad S/o
She Ram Swaroop.

Wahid Khan S/o
Sh. Rahim Khane

Mahesh chander S/o
Lhe Ram Dhane

Hari Shankar S/o
She Patld Raw,

Ramesh Ch.nder S/o
She Kunj pehari.

UNION OF IIDIA 3
Through :

1,

The Secretary,
Ministry of Rallways,

(Rud lway Board),

The General langger,

Central Hsilw .‘?’Y , Jdumbai.
L

2&- - - -— . - . s . . -

Polntsman

Rail shavan, R<lsina Road,
New Delhi. & Two Orse.

The Divisional 'Railway Hanager,

Central HRailway,
Jhansi.

'A’

& & @&

-——-—--------—--ﬂ‘-‘ﬂ——-———--—-—ﬂ

Station Supdtt.,
Central Railway,
&gr a Cantt,

Agra.: yvard.
AQra cantt.

—-thr—-

-do-
Aqrﬂ Ydrdn

Agra Cantt.

APPLICANTS.

RESPONLETS




D

_ORDER (Cpen Court)
(By Hon'ple Mr.Justice R.R.K.Trivedi,VC)

By this application q/s 19 of aninistrative
Tribunal s Act, 1985, 61 applicants have prayed for a
direction to the respondents to pranote them to the
post of Goods Gaurd in the grade of RBs.950- 1500/-.
Presently, the'applicants are serving &s Pointsmen 'A!
Grede. For this relief, applicants have already
approached Hespondent No.2 General Ilanager, Cent:al
Heilway, Mumbai, by making a IEpiESE;]tatiDn on 5.7.97,
a copy of which hées been filed as Annexure No.5 to
this application. In Spite of several opportunities
given, no counter affidavit has been filed by the
nespondents. It appears appropriate that the HeSpondent
No.2 may be directed to decide the representation of the
m— apal.icants by a reasoned order within three menths
fron the date a copy of this order is filed before
Aim., In order to avoid delay, the applicants are given
opportunity to file a fresh copy of the representaticn

along with the copy of the order.

No order as to costs. y
AM, v Gt l

Nath/
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Hﬂﬁl.b'-l_e 'Mr-- 5 Dayal, A
Hon'ble My, Rafiq Uddin, Jid

_h' Il
ori P.K. Khare for the applicents
and opi ~mit S thalekar for the Hespondents

The leamed counsel for che |
respondents moves Misc.application No. 4'
praying for grant of further three months'
time to the Respondent no.2 to decide the
representation submitted by the applicants
on 15,12, 2000. E:

% .
T

The learned counsel for the L
applicants opposes the Iisc.#pplication
on the ground +that sufficient time has
already elapsed and +the respondents ?L.*;;
decide tThe representation expeditioﬁ LY. \
We find that there are as many as 61 appliCews
of this case who are seeking setting
aside order dated 7-5-97 in so far as it
excludesS the eligibility of Pointsmen
Grade 'A' for pramotion to the post
of Guard and +to include the category Of=4
Pointsmen 'A' in the field of eligibil
for promotion to the post of Goodd 171 { .
along with further direction to fill |
vacancies of Goods Guards .

'.}I- -
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Under the circumsiances, we find

that +the prayer for time wupto 26. 6. A
is wvalid and the same is allowed. e/
respondentsS shall decide the represe '

within this period,

R

J .M. A-Mi

Nath/2cs.




